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w Bhawanl qlngh Gurjar son "of Shri Ram. QWaroop Gurjar by caste.
|

’Gurjar\re51dent of c/o Hari Singh Mahva, M.L.A. 6/7, Vidhayak

Nagar West, Jyoti Nagar, Jalpur.
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Mr. N.C. Choudhary, Counsel for the applicant.
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Hon ble Mr. S.K. Agarwa], Member (Jud1c1al)
Hon ble Mr. H. 0. Cupta, Member (Administrative)

M

'ORDER - . \

oL ! . .
C PER HON'BLF MR. H.0. GUPTA, MEMBER (ADMINISTRATIVE) -

.-

This Contempt Petition has been filed alleglng wilful

dlsobedlence of the order of thig. Tribunal dated 18. 10 2007,

N
h
' ! " “in OA.No. 434/2001, In the,sald order, the applicant was
representation to the

" -directed ‘to send a copy of his
the |

| ‘respoqdents..within the fortnight. ~Annexure A-2 of

petition-said to be the representation. is only a forwarding

Copy of the reptesentation,from where it could ‘be

’1etter.
”Ei,'the‘representation,has.

|

|

I d

o seen that -the appllcant ha#d sent
; not been flled. Tt appears that the applicant has = not

; submltted any representatlon.
| complleﬁ with - thé order of . _this Tr:bunal, this Contempt

Eetltlon\\is, not maJntalnable,' thereFore, dismissed .in
: e : . :

qlnce the appllcant has not

liminie.
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